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Setting up of a Public Sector Project 
In PunJab 

2338. Sbrl D. C. Sharma: Will the 
Minister of Plauniug and Social Wel-
fare be pleased to state: 

(a) whether any major public sector 
undertaking is proposed to be estab· 
tished in Punjab during tbe next ftve 
·vears; 

(b) if so, the nature thereof; and 

(e) if not. the reasons therefor? 

The Minister of Planlling aud Social 
Welfare (Sbrl Asoka Mehta): (a) to 
(cl. The location of major Central 
industrial undertakings is decided 
mainly on techno-economic considera-
tions. Of the Central industrial pro-
jects on which Ioeational decisions 
have so far been taken, it is not envi-
saged to set up any in Punjab during 
the Fourth Plan period. The locational 
decisions on other projects are yet to 
be taken. So far as the projects to be 
included in the Fourth Plan of the 
State are concerned, these are at pre-
sent being discussed with the State 
representatives along with other Plan 
proposals. 

Non-Registered Doctors In We>t 
Bengal 

23:\9. Shrlmati Renu Chakravartty: 
Will the Minister of Healtb and 
Family Planning be pleased to stale: 

(a) whether Government haVe n-
.'eived any resolution from the West 
Bengal Non-Registered Doctors' As-
sociation urging recognition of the 
certiftcates issued to them by non-
affiliated Schools and Colleges; and 

(e) if so, the reaction of Govern-
ment thereto, in view of the shortage 
{)f doctors in rural areas? 

The Minister of Health and Family 
Planning (Dr. Susbila Nayar): (a) and 
(b). A resolution was received from 
the West Bengal Non-Registered Doc-
tors' Association for the registration 
of persons who had passed examina· 
tions from non-affiliated medical 

Schools and Colleges. It has not been 
possible to consider their case apart 
from the general question of unqua-
lifted practitioners. 
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